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Nandlal ghah, Managing Trusteg ol
Batyanarayan Temple, Ahmedabad,

(2) Order No. VCT-287(/3521-V,
dated the 26th February, 1875 in the
cage of Shri Shermuya Husenmiya
of Pancha sar, Taluka Vankaner in
the District of Rajkot.

(8) Order No. VCT-1874/Con
3056-V, dated the 10th March, 1975
the case of Kundla Taluka Gram
Seva Mandal, Savarkundla in the
District of Bhavnagar.

(4) Order No. VCT-3074 79605,
datud the 12th March, 1975 ip the
case of Shr1 Parvatinagar Co-upc-
rative Housing Sociely Nanavara-
chha, Taluka Choriyvasy, Distr.ct
Surat.

(5)Order No VCT-Ri5.44/74,
dated 24th February, 1875 in the
cage of Shri Chhotubha; Babarbhai
of village Junjwa, Taluka Bulsai ia
the District of Bulsal.

(6) Order No, CH/VCT-RG-8/T74.
duted the Tth March, 1975, in the
case of Atul Products Limited, Atul,
Taluka Bulsar, Districy Bulsar.

(7) Order No. VCT-Land/Cast
No. 70, dated the 20th Februaiy,
1075, 1n the case of Ms Vanya
Serimax Industry, Wankaner, 1alu-

ka Bardoli, in thg District of
Rajkot.
(8) Order No. VCT-SR/3 74,

dated the 24th February, 1875, in
the case of M/s. Mahamad Goslg &
Brothers of village Kadod Taluka
Bardoli, in the District of Surat.

{(8) Order No VCT-SR/79/74,
dated the 24th February, 1875, in
the casy of M/s. Rangildas Manek-
lal's Firm, Surat.

(10) Order No. VCT-SR/B4 74,
dared the 24th February, 1975, in
the case of Shri Jiysulhak Abdulla
Banarasi of Surst.
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(11) Order No. VCT-SR/V/7/%4,

dated the 24th February, 1975, in

the case of Surat Jilla Poultry
Farm, Surat.
(12) Order No. VCT-WS/3707,

dated 12th March, 1975, in the ease
of Zalawad Ceramics Private Limit-
ed, Surendranagar.

(13) Order No. LND/VCT/11,
dated the 7th March, 1075 in the
case of Shri Tembubha Hathising
of village Varte) Taluka Bhavnagar
in the Distriet of Bhavanagar.

(14) Order No. A/Jamin-2, VCT,
dated the 10th March, 1975 in the
case of Shr1 Jamadar Akbarmahmegd
Nirmahmad & &thers of village
Ambetha Taluka Palanpur in the
Dustrict of Palanpur.

(b) A statyment (Hind1 and Eng-
bsh versions) showing (i) reasons
for delay in laying the above Orders
and (i1) for not laying the Hindi ver-
sions thereof. [Placed in Librury
See No. LT-B348/75].

13.19 hrs

RE ADJOURNMENT
Contd.

SHRI! JYOTIRMOY BOSU: (Dia~
mond Mirbour): Sir, I have given
you a motion 1n writing urging the
House unanimously to condema the
murderous attack on Shri Jayaprakash
Narayen. That has to be puf before
the House 'and we shal] do the peed-
ful. Kindly allow that

MOTIONS—

MR. SPEAKER: You give a motion
whily I am sifting here Then, you
usk me to straightway nut it After
all, the motions should be under some
rules. |

SHRI SHYAMNANDAN MISHRA:
(Begusarai): But, on that day, the
motion was flung on the House all tog
suddenly,

.
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MR SPEAKER Now, 1f this comes
and if this 18 to be dealt with in an
off hand manner, that (0o 15 bad

SHRI SHYAMNANDAN MISHRA
Lest you be taken by surprise towerag
the evening, may I tell you thut as
grave njustice and discimination 1%
practised 1in thus matter, we would
not hike to be a party to 1t and we
will just now stage a walk-out in
protest, but this 15 not going to be the
end of the matter Towards the even-
ing the House may be confronte’
with a graver sifuation than this
With these wards, we amre walking
out agamnst your ruling

At this stage, some "lon Members
left the House

MR SPEAKER I am wery sorry
they did not follow the .pirit of my
ruling which 15 accommodating

SHRI INDRAJIT GUPTA (Al-
pore) Anyway you have kept
mine pending

MR SPEAKER You cannot com-
mit me to that—You can imagine
the plight of the Speaker!

1321 hrs

PAPERS LAID ON THE TABLE-
contd

Review & ANNUAL REPORT oF WATER
AND POWFR DEVELOPMENT CONBULTANCY
Services (Inpra) Lo, ron 1973-74

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH) I beg to lay on the Tabl
a copy each of the following papers
(Hind: and Enghish versions) undel
sub-section (1) of section 619A of the
Companivg Act, 1856.—

(1) Nleview by the Government on

APRIL 7, 1975
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Power Development Consultancy
Scrvices  (India) Limited, New

Delhi, for the year 1973-74.

(1) Annual Report of the Water
and Power Development Consultan-
¢y Services (India) Limuted, New
Delhi, for the ear 1973-74 along
with the Audited Accounts and the
comments of the Comptroller gnd
Auditor General thereon [Placed
wm Library See No LT-5348/75)

ANNUAL REPORTS OF TECHNICAL TrA-
crers TRAINING INstrrure, 11T, BaN-
(ALORL AND KHUDA BaALiSH ORIENTAL
PusLic LiBrary ror 1073-T4 anp
1972-73

I'HE DLPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELTARE AND IN THE
DEPARTMENT OF CULTURE (SHR]
D P YADAV) I beg to lay on
the Table

(1) A copv eath of the following
Reports (Hindi and Enghish versions)

(1) Annual Report of the Techni-
cal Tcachers Trammng Institute
(Eastern Region) Calcutta, for the
year 1973-T4

(1) Annual Report of the Tech-
nical Teachers” Traiming Institute
(Western Region) Bhopal, for the
year 1973-74

{m) Annual Report of the Tecn-
nical Teachers’ Training Institute
(Noirthern Rugion) Chandigath, for
the year 1973-T4

(1v) Annual Report of the Tech-
nical Teachers' Traimng Institute
(Southern Region) Madras, for the
year 1973-74 [Placed in Library
See No LT-9350/75).

(2) A copy of the Annual Report
(Hind: and English versions) of the

the working of the Water wnd Indiap Institute of Science, Bangalore



